117  Written Answers

HRE w13 HatAa W TR Hal
AT Mg FHare vy Har (=t
/o OXo ®FA) (%) () 3ARER
TH HEATAT AT ARTI. 9B T WA

A
faqm 15 39T, 1992 F HEEC a7
afand|m afa  oT AT e w1 fAem
FI9 SWTFA g9 At Taato wiiafa

FIET ™F T ZAl A1 3 f2ar oar
A% ™ ST ST TRT | WTHA
o Trzarfasr § ar0 TSHAW AT
T gum fFRrTa TTEn A9r IEEAH
aaeas § o afaadm oafm T Al
At 9Fre faaim F@ &1 &
fear 7 ®HTE, 1952 &A1 A
T § THEAH AT F aua
NF FARATHT FEA {57 f7E¥, @17
Al ¥ arg A9 AT A1 9= 47 2
f& v AT ar SAE, 1992%1 I
A7 *rF fzAT A1 IH OAET 4
AT F ATER] KT AT g0 A0S
frafm a@F famm 57 egm 20 @l ol
ATTAT FAATAT T 4372 |

Foreign Trips of Ministers

2944. DR. BALDEV PRAKASH-. Will
the Minister of HOME AFFAIRS be pleased
to state:

(a) the number of foreign trips of Ministers
to foreign countries during the  current
financial year, till date;

(fo) the countries visited and the purpose
of the visit; and

(c) the expenditure
Government on thes, trips?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB): (a) to (c)
Th, information is being collected and will
laid on the Table of the House.
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Bangladeshi infiltrators in Purnia,
Bihar
2945. SHRI S. S. AHLUWALIA. Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether Government are aware that
infiltration of Bangladehi nation-
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als in Purnia in Bihar from across Bangladesh
is going unchecked for the last many months;

(b) if so, whether Government have asked
for any details from the State Government and
the authorities  of the forces posted at the
Border;

(c) what response Government Lave
received therefrom; and

(d) what action Government propose to
take to detect the Bangladeshi infiltrators in
Purnia in Bihar and deport them to
Bangladesh?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB): (a) to (c)
The Government aware of this problem and
are in touch with U the concerned agencies.

(d) Th, State Governments concerned have
been advised to enforce provisions of the
Foreigners Act, '946 and to launch a special
drhfe to detect and deport illegal migrants.

Increase in cases of bride burning rape
and dowry deaths

2946. SHRI SHANTI TYAGI: Will the
Minister of HOME AFFAIRS be pleased to
state;

(a) whether it is a fact that incidents of
bride burning, rape and dowry deaths have
increased during 1992 till date as compared to
the year 1991;

(b) if so, what are the figures of such
incidents during the two  years
separately; and

(c) what steps Government  pro
pose to take to protect women against
such crime?



